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OUT AT ONCE
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS DELHI
/73065~ /7356 ’
No. /Genl/Circulation/West/THC/2025 Dated, Delhi the }_’(d

Sub..- Compliance of direction Dated 09.01.2017 of Hon'ble High Court of Delhi as contained in Crl. Appeal No.
736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref.:- LeticrlEndsl. No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court of Delhi.

Forwarded copy of Letter No. 18361-18374/R.R (Sessions)ISouthlSaketl2024 Dated 05.06.2025 along with its
enclosure i.e. Mark ‘A’ (Record of 131 Cases in which all Criminal Appeals/Revisions for the year 2016 are identified by
Record Room (Sessions), South District during the period w.e.f. 23.05.2025 to 31.05.2025 for weeding out) Bearing Diary
No. 2634 Dated 09.06.2025 received, on the subject cited above, from 17 Link Ld. Officer In-Charge, Record Rooms, South
District, Saket Courts Complex, New Delhi, with the request to send the information related to the pendency of
Appeal/Revision, if any, of the Cascs mentioned in the Mark A" (Record of 131 Cases in which all Criminal
Appeals/Revisions for the year 2016 are identified by Record Room {Scssions), South District during the period w.ef
23,05.2025 to 31.05.2025 for weeding ouf) be sent to Record Room Sessions through Official E-Mail ID :
rrst.dde@dde.nic.in within 15 days. If the reply not received in the stipulated time, it will be presumed that there is
no Appeal/Revision pending of the Cases as mentioned in the Mark 'A’ (Record of 131 Cases in which all Criminal
Appeals/Revisions for the year 2016 are identified by Record Room (Sessions), South District during the period w.e.f.

23.05.2025 to 31.05.2025 for weeding out), for information and immediate compliance/necessary action to:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services, West District, Tis Hazari Courts, Dethi. It is
informed that the above mentioned Letter along with its enclosure can also be downloaded from the
Centralized Website of Delhi District Courts or from LAYERS for immediate compliance/necessary action.

2. Branch Incharge, Record Room (Sessions/Criminal), West District, Tis Hazari Courts, Delhi.

3. A.O (Judicia])/Branch Incharge, Bail & Filing Section, Tis Hazari Courts, Delhi.

/ The Chairperson, Website Committee, Tis Hazari Courts, Dethi with the request to direct the concerned
Officer/Official to upload the same on the Centralized Website of Delhi District Courts as well as on the Website of
West District.
5. P.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.

6. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on LAYERS

ahima Rai Singh)
Principal District & Sessions Judge (Officiating),
West District, Tis Hazari Courts, Delhi
Enclosure:- As above.
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gL +"Sub.f Coifipliance of direction dated 09.01,2017 of Hon'ble High"Court of Delhi as contained in

-

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHI

H 3 e, - ' g 3 . kr -
Na. _ ' /R.R (Sessions)/South/Saket/2024

Dated:_ 16125

'Té%é?' ; 063y,

The Ld. Principuat District & Sessions Judges,

Seuth Distrigt / South<East / New Dethi District PHC/ Rouse Avenue Courts/
Ceniral THC/ W@XI‘;IECI North-West Rohini/ North Rohini/ East KKD/North-East
KKD/ Shahadra KKD/ South-West Districts Dwarka New Dethi.

A

Crl. Appeal No. 736/2008 (State NCT of Delhi Vs Tarif Singh).
Refi:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court of
Dethi.

Respected Sir/Madam.

It 1s to apprise you that record of 131 cases in which all Criminal Appeals/Repisions, for the year,
2016 in Record Room (Sessions), South District, identified during the period w.ef. 23.05.2025 o
31.05.2025, have to be weeded out. A list of these files is placed at Mark *A’.

It 15, therefore, requested that concerned Officer/Official may please be directed to inform at the
earliest as to whether any appeal in respect of matters shown in Mark-"A’ are pending befdre the Trial Courts
or any other vourts, so that the relevant record pertaining to such pending appeals may not be destroyed.

Branch In-Charge. R & I branch is directed 10 upload the Mark-'A’ with this letter on layers o
onwards wansmission to the Ld. Principal District & Sessions Judge to all Distict courts to circulate the
same to the courts of their district and confirmation be also sent to Record Room Sessions through
official e-muil id i.e. rrst.dde@dde.nic.in within 15 days. If reply not received at the stipulated
time. it will presumed that there is no Appeal/Revision or any other matter is pending before you,

This issues with the prior appfoval of Ld. Principal District & Sessions Judge, South
District. Saket Courts, New Delhi. ‘

Thanking you.

Yours faijhfully,

17 Link Officer-In-Chefrge, Record Roloms,
South Diswict, Saket Courts complex,
New Delhi.
Encl, : Mark-'A",
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CNR NO.

© RO0S2252016
ROD70102016
RO240702014

RO266712016

CIS-1P-CRE-4922-

2016
ROV347320106

ROGL77220t0

RO2063262016

RO062552015

CIS-CR REV-

834472016

R0042842016

CI5--CR REV-
8322010

CASENO.

CR NO 4072016

CR NO dﬂfl(}lﬁ

CANO 1152014

CR NO 5372016

CNR -DLST01-
003472-2016

CANO 3'1/701(:
CHR NQ 2472016
CA NO 2772016

CA NO -11/2015

CNR-DLSTO1-
(103513-2016

CR NO 3672016

| CNR ~DLST0L-

CIS - TP CRL-4912-

2016

T ;
CIS-TP-CRL-4074- |

2016

LOISSTP-CRLL 4926 ¢

|

2010

u64022-2016
CNR-24742015
CNR.DLSTO1-

0041622016

CNR-DLS101-
004175-2010

CASETITLE

MOIlAl{ SINGll V5§ lAI L

BUAY MADAN VS ’:'I'A'I'E

N[YAMAI ULLAH VS JAMILA
IKHATUN

NAIMUDDIN VS STATE
RAJAN BABU V5 STATE
BABU RAM VS STATE & ANR
BRI BHUSHSAN SHAMA VS STATE

& ORS

UGOCHUKWU GLEORGE UDWIT VS
5 [AF}:.

[’I{A‘\AUD KU\’IAR VS §7 I'M I..

$M'T, VANDANA VS SH.DILIP R
KUMAR & ORS

CHIN ['}\ MANI iIWARl VS BAIND
KUM:\R DIWEDI

VUAY KUMAR VS ANI\] TA
CHAUDHARY

SUNIL DHAIYA VS STATE

DATE OD

DECISION

30082016

KULDEEP HUDDA VS STATE & ANR

D SHIKIEA SEARMA VS AMIT KUMAR

SHARMA

10.08.2016

11082016
(6.08.2016
16.08.2016
' 16.08.2016
16.08.2016
23.08.2016
26.00.2016

26 OB 2016

29.08.2016

(1.09.2016
02.09.2016
05.09 2016

06.089.2016

M!\RK A

T

DECIDEDAS

DISPOSED OFF

" ALLOWED
e
DID
ALLOWED
DID
RIﬂL-‘.C’['ED
DISMISSED

AQUI’] lLD

DISPOS E'.D

ALLOWED

| DISPOSED OFF |

ALLOWED

DIMISSED AS
WITHDR AW

REJECTED

212!FI2016

UIF016
2142016
215/F2016
2UGF016
2WERO16
2192016
220172016
2VER016

.22315-12016

22872016

GOSHWARANO.

| MS ANU MALHOTRA LD.DISTRICT

| MS ANU MALI!OIRI\ LD DISTRICT

MS ANU MALHOTRA LD.DISTRICT
2WEROIG
12412016
225/F2016

2271612016

COURT NAML

& SESSIONS JUDGE SOU'l H

MS ANU MALHOTRA LD Dls IRICT
& SESSIONS JUDGI:. SOU'I 1

& SESSIONS JUIJGl; soutn

MS ANU MAL[[OIRA LD DISTRICT
& SESSIONS JUDGE SOUTH

M5 ANU MALHOTRA LD.DISTRICT
& SESSIONS JUDGE SOUTH

MS ANU MALHOTRA LD.DISTRICT
& thSIONb JUDGE SOUTH

M.‘) ANU MALIIOI RALD.DISTRICT
& SESSIONS JUDGE SOUTI

MS ANU MALHOTRA LD.DISTRICT
& SESS lO\!S JUD(:!:. SUU I H

& SESSIONS JUDG*: SUU I't

M.‘.v ANU MALHOTRA LD DISTRICT
& SI-_SSIONS JUDGI:. SOU I H

MS ANU MALHO ll{A LD DISTRICY
& SE.SSIONS JUDGL SOU]H

MS ANU MALHOI RA LD.DIS IIH( r

1‘ & SESSIONS JUDGE SCUTH i

; MS ANU MALHDTRA LD, DISTRICGT |

& SESSIONS JUDGE SOUTH |

I MS ANU MALIOURA LDEISTRICT
: & SESYIONS FDGE SER1H

| MS ANU MALHOTRA LD.DIS TRICCT
& SESSIONS JUDGE SOUTH ]
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CIS-CK REV-

- 83572016

17,

18.

19,

20.
21,
2
23,

24.

P
28.
2.
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RO175832013
ROTVODAZO16

(.IS LR REV-
83592016

RO0450E2014

ROZ58G12016

CIS--TP CRL-
49272016

CIS--TP CRL-
492942016
CIS--TP CRL
-49 lJIJU 16

ClS— I I' CRI..
4930/2016

CIs--TP CRL--
4925/2016

' RO0BOZ32015

i
! 6102172016
!

RODS1762015
Cis- M-
CIS--TP CR1.-
40412016
Coogrrinle

Ci5--C5 825072016

CNR DLS'l 01
00387.:-2016

CA NO 112!2013

CANO 01/2016

('Nll DLS 101-
IJDJBU.‘J 2016

CNR--DLS 1 01-
003240-2016

CR NO 5272014
CR NO 4272016

CNR--DLSTOL-
004515-2016"
CNR --DLSTD1-
005125-2016
CNR --DLSOL-
0028(39

- DLSIOIUUS.J(M—

- 2016
CNR--DL5TOE--

00417-2016
CANO 1772015

CANG UBE(]i.’:

(NR --DL5TO1-
000254-2015

CNR--DLSTOL-
005563-2016

A NO 0772010

Villt\l SINGHAL Vs MOI[D ZAMEEL
& ANR

SATISH llW’ARI Vs S’I'AI'I:.& ORS

bONU VS STATE

DIIARAM ABEER & ORS Vb S I'M ['.

VIALACHI OGUAMAV.‘) s l‘AlE

STATE VS BINA RAMANI

ANKITA LHAUIJIIAI{Y VS VUAY
KUMAR

M/5 BANSAL SAN!IARY & TILE
LMPORIUM & ANR

RITU VS BALWAN SING[[ & ORS

GURBUX SINGIH NAGI & ANR VS
STATLE

I —_ -

SANDI:.EP @ CHANDI
RACHNA MADAN VS SUNIL MADAN

MONU VS STATE

SATYA VEER SINGH VS STATE &
ANR
PIU CHAKROBARTY VS STATE
S TALE VS MANMOUAN ARORA &
ORS

GURSIHARAN KAUR V5 STATE &
ANR

229E/2016

DISPOSED OFF
| DismissEDAS | 230772016
WITHDRAW
DISPOSED OFF | 23UFR016
DISPOSED OFF | 2347016 |3
| pIsmissED | 23ap2016
DISMISSED | 235/FR2016
DISPOSED OFF | 23GF/2016
DISPOSED OFF | 237FR016
DECLINE WIVE2016
DISPOSED OFF 239/F12016
"_le.bw'w 24WER06 |
| DISPOSED OFF | 24262016 |
DISMISSED | 243/FR016
DISMISSED 244/F 2016
NOFURTHER ' 245/FR2016
ACTION
ALLOWED 246/F2016
DIPOSED OFF | 24742016

MS ANU MALHOTRA LD.DISTRICT
| MS ANU MALHOTRA LD.DISTRICT . -
MS ANU MALHOTRA LD.DISTRICT
MS ANU MALUOTRA LD.DISTRICT

MS .‘\NU MALHOTRA LD DISTRIC'I

. M5 ANU MALHO 'RALD.DIS l'RICl

& SESSIONS JUDGL SOuUTH

& SESSIONS JUDGE SOUIH

& SESSIONS JUDGE SOUEH

& SLSSIONS JUDGE Sou l'll

& SESSIONS JUDGE SOUTH

& SESSIONS JUDGE SOUTH

MS ANU MALHOTRA LD.DISTRICT
& SESSIONS JUDGE SOU r Il

MS !\NU MALIHOTRA l..D DISIIULI
& SESSIONS JUDC:E. S0UTH

MS I\NU M[\I..IIOIRA L.D DlS LRICT
& SI:.SSIONS .IUDGL SOU’I H

M5 ANU MALHOTRA LD DlS l lll(..'
& SLSSIONS JUDGE SOU IH

MS ANUMALHOTRA LD.DIS ['Rl(.l
& SE'.SS[ONS JUDGE‘SOL} e T

Mb !\.NU MALIOTRALD.DISTRICT
& SESSIONS JUDGE SOUTH

'MS ANU MALHOTRA LD.DISTRICT
& SESSIONS JUDGE SOUTH

MS ANUMALHOTRALD. DISTRI(..I
& SESSIONS JUDGE 50U I'I-l

MS ANU MALHOTRA LD.DIS TRICT
& SE.SSIDNS JUDGE SOUTH |

\'15 ANU MALIIO’[ RALD. DIS [RICT!
& SESSIONS HIDGE SEVTH )

M5 ANU MALHOTRA LD.DISTRICT |
& SESSIONS JUDGE SOUTH
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36.

37

48.
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40,
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42
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45.
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47,
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CR-673012015

CR NO 29/2015
RO10650215
RO01492015

NIt ND DLSTOI-

002670-2016

CNR NO DLSTOL-
Ul)l7.:¢.!ﬂ|a

CIs CR UJJW!DI(;

CIs CA 8123!2(“6

NA
CNL-DLS 01
000765-2015
RO050442016
RU326692015

RO3BLBA20LS |

R0343502015

RO029462010

RO27G382014

r CNR-DLS FOl-

WITHDRAWN

2GUFR616

SH. SANDEEP YADAV ASJ-OB

CR NO 50/14 '

SANDEEP KUMAIR & ORS

" NARENDER KUMAR GARG VS 04.04.2016
004656-2015 KARAMIIT KAUR SOUTH SAKEY .
CNR NO DLST01- | KISHAN LAL MACHANDA & ORS VS | 06.04.2016 | DIPOSED OFF 2631672016 SH.SANDEEP YADAV ASJ-03
004876-2015 THE STATE(NCT OF DELHI) SOUTH SAKET -
672072015 VINOD KUMAR VS STATE & ORS | 29.04.2016 DISMISSED 2GA/F/2016 SH.SANDEEP YADAY ASJ-03
. SOUTH SAKET
CRNO 1572015 |JASWINDER KAUR CIIAWLA VS THE|  0.05.2016 WITHDRAW 28WF016 SH.SANDEEP YADAY AS1-03
STATE SOUTH SAKET
CANOO472015 |  JAIPAL SINGH VS THE STATE 17052016 | DISPOSED OFF 2BYF2016 SH.SANDEEP YADAV ASJ-03
SOUTH SAKET
CANO 67152016 | RAVVINDENR SINGI NEGIVS THE | 31.05.2016 | DISPOSED OFF 284/F12016 SH.SANDEEP YADAY ASJ-03
STAIE 7 SOUTH SAKEY
CR NO 272015 RITU KUMAR VS ESHA KAKAR 14122016 | DISMISSED 286/F/2016 MS.ASHA MENON LD.DISTICT
MENON SESSION JUDGE SOUTiH SAKET
CNR NO DLSTOI- STATE VS SAIF AL 22.12.2016 ALLOWED 20772016 MS.ASHA MENON LD.DISTICT
003385-2016 SESSION JUDGE SQUTH SAKET
CANO 012016 ARUN KUMAR JAIN VS STATL 11.11.2016 ALLOWED 208/F2016 $1L. MANO) KUMAR ASI-0L SOUTH
SAKET COURT
CR NO 0172016 MUKESH KUMAR VS STATE 25.11.2016 DISMISSED 289/¥72016 SH. MANOJ KUMAR ASJ-01 SOUTI
SAKET COURT
CA NO 5772015 RASANDEEP SAINI VS JASIEET | 23122016 | ~ALLOWED 290/F2016 MS.ASHAMENONIDDISTICT |
~ SARUPSINGH & ORS _SESSION JUDGE SOUTH SAKET
CA NG 0772016 BIRENDER SINGH VS STATE 10.06.2016 AQUITTED 291/F/2016 SH.AJAY KUMAR KUHAR SPL
JUDGE NDPS ACT SAKET COURT
CRNOS7/2015 | JOINT TRADING SERVICES LTD VS |  13.01.2016 DISMISSED 292/F/2016 MS.VIRNDA KUMARI, SPLJUDGE
STATE & ORS CBI(PC ACTIAS). SAKI:.I COURTS
CANC 3472015 , REHANA VS SARNOOR BEGUM & | 14.01.2016 ALLOWED 203/F12016 MS.VIRNDA KUMARI, SPL.JUDGE
: ORS CBI(PC ACT)AS).SAKET COURIS
CRNOGOR0IS | GAJRAJSINGH VS MOHINDER | 21012016 | DISMISSED 294F72016 MS.VIRNDA KUMARI, SPL.JUDGE
SINGH & ORS i ; CBI(®C ACT)ASLSAKET COURTS |
_ . ; _
CR NO 0222010 KAVITA AGGARWAL VS AYNFRT | 0% 022016 AlLLOWED ; OO . M5 VIRNDA KUMARI, 5PLJUDGE
: SONI ; | CBIPCACTIASSL.SAKET COURTS |
1 5 T F - [ . R s
SURESH CHAND GUPTA VS 05.02.2016 | REMAND BACK 297ER016 MS.VIRNDA KUMARI, SPLJUDGE

CBI{PC ACTASI.SAKLET COURTS
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64,
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NA
RO192692015
R0395542015
RO04I942016
RO099532016
RO37 14820165
RU3574420215

NA

ROB35722016

li00357320l6
RU35742016
R0222282015
ROD30912010
R031602010
RO077422010
ROD7YG5H200

RO411872015

CR NO 0172016

CR NQ 3672015

CA NO 08].!0 16

(J\ NO 02/20!6

U NO 6972015
CR NO 6372015
CANO 3272015
CA NO 0372016
CANO 0472016
CANO 0572016
CANO 03/2015
CR NO 0472016
CR NO 0372016
CANO 1172016

CRNOI0272016

CR NO 712015

|

1 crNos9R0s |

i
_+

05.01.2016

ALLOWED

290/F72010

MS VIRNDA KUMARI, SPL. JUD(:E'.

REKHA VS HARI KISHAN
| CB{PCACT)AS). SAKET COURIS |
' CHATTAR SINGH SAINI BS 5MT 09.02.2015 DISMISSED |  200/F72016 MS.VIRNDA KUMARI, SPL. TUDGE |
PARMESHWARI DEVI CBI(PC ACT)AS).SAKET COURTS
* M/SAVP BUILDTECH PYTLTD VS | 11.02.2016 ALLOWED 300/F/2016 MS.VIRNDA KUMARI , SPLJUDGE
MAXCON PHARMACEUTICAL L1D. e CBPCACT)AS)L.SAKET COURTS
PRAMOD KUMAR RASTOGI VS 19.02.2016 DISMISSED 0uE016 MS.VIRNDA KUMARI, SPLJUDGE
STATE CBI(PCACI)AS), SAKET COURIS
DR ANUDEEP SINGH VS 18.02.2016 DISMISSED 30MER0IG | MS.VIRNDA KUMARI , SPLJUDGE
DR.GEETANJALI SINGH CBI(PC ACDASI. snxm COURTS
SMT MEENA TULI VS STATE 22.02.2016 DISMISSED 304/F2016 MS.VIRNDA KUMARI , SPLJUDGE
) 7 o B CBIPCACT)ASIS SAKE’I COURTS
SWAM1 SADACHARI OM J1 SV STATE|  23.02.2016 DISMISSED 305/F/2016 MS.VIRNDA KUMARI , SPLJUDGE
&ORS 7 CBIPCACTIASL. SAKP.I‘ COURTS
UMESH CHANDRA KISTWAL V5 25.02.201G DISMISSED JGFR016 MS.VIRNDA KUMARI , SPLIUDGE
SAROJINI KISTWAL CBIPCACIAS). SAKET COURTS
DI, SURESH CHAND KUNTALVS | 25.02.2016 DISMISSED 07ER016 MS.VIRNDA KUMARL , $PLJUDGE
STATE CBYPCACDAS, SAKE’[ COURTS
DR. SURESH CHAND KUNTAL VS | 25.02.2016 DISMISSED 30AFR016 MS.VIRNDA KUMARI, SPLJUDGE
STAIE CBIQPC ACT)ASLSAKET COURTS
DR. SURESH CHAND KUNTAL VS | 25022016 -  DISMISSED 30072016 | MS.VIRNDA KUMART-SPLJUDGE
 STATE ) | CBI(PCACI)ASLSAKET COURTS
HARMAN JASPAL VS STATE( KRIPAL| 20.02.2016 | DISPOSED AS 31F2016 | MS.VIRNDA KUMARI, SPLJUDGE |
SINGH VS STATE) PRE MATURE CBIPCACTIAS).SAKET COURTS
RAKESH BHARDWAJ VS STATE | 11.03.2016 | DISMISSED 312ERDL6 MS.VIRNDA KUMARI, SPLIUDGE
CBIPCACDAS). SAKET COURTS
SATENDER KUMAR BHARDWAJ V5 | 15032016 DISMISSED 3VELGI6 MS.VIRNDA KUMARI , SPLJUDGE
STAIE : CBI(PC ACIJASLSAKET COURTS
AKANSHA VS STATE & ORS 18.03.2016 DISMISSED 31MER0EG MS.VIRNDA KUMARI , SPLJUDGE
CBIRC ACTIASLSAKET COURTS
TARUN KUMAR VS STATE & ORS | 28032016 DISMISSED 3IWEAOLG  MS.VIRNDA KUMARI, SPLIJUDGE
' CBIPCACNASISAKET COURTS '
SANDHYA GUPTA & OIS VS STATE | 29.03.2016 DISMISSED 31G/EA2016 MS.VIRNDA KUMARI, SPLJUDGE

& ORS

CB[(I’C A(. l')AS.»J SAI(E.I (.OURI S
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68.
69.
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72,
73,

/4.

76
77.
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79.

0
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NA

CNR NO-DLSTOL:
002718-2016

CNR NO
DLSTO1002672-
ll] IG

LNR NO DLS rot-
002G76-201G6

CNR NO DLST01-
005113-2016

CNR NO DLSTO1-
002720-2016

CNR NO DLSTO1-
0018222015
NA
NA
NA
NA
NA

NA

NA

" CRNQ 1272016

CRR NO 671372016
OLD CRl NO
1372016

CR NO 671472016

OLD CR NO
ldeUlﬁ

CR NO G?l]?l}!ﬂ 16

OLD CR NO
0772015

| CIUNO 671902016

OLD CIt NO
191'20 15

(.}\ NO G?l?flﬂlb
OLD CANO
1772016

CAND 81592016
OLD CR NO
0472015

CR NO 0672016

CR NO 0772016

CR NGO 3772016

CR NQ 1472015
CR NO 3212016
CR NO 3872016

CIR NG00 )

INDIA BULLS HOUSING FIN.LID.VS | 30.03.2016 MS5.VIRNDA KUMARI, SPL.JUDGE
STATE CBI(PCACT)ASJ. SM(EI COURTS
SHYAMBIR VS STATE 01.06.2016 ' |~ DISMISSED’ I3YER016 SH.SANDEEP YADAV ASJ-03
SOUTH
SAKET NEW DELH]I
RAMESH CHANDER GU TAVS | 07.06.2016 D[SMISSI;IJ 33NFR016 SH.SANDEEP YADAY ASJ-03
RUKMUDDIN KHAN & ORS SOUTH
SAKET NEW DELI]
lNSPECl‘OR RANBIR SINGH VS | 00.06. 2015 | DISPOSED OFF RIWE016 $H.SANDEEP YADAV ASJ-03
STALE SOUTH
SAKET NEW DELHI
PARAMVIR SINGIl NARANG VS M/5 | 10.062016 | DISPOSED OFF 3AG/F2016 su SANDEEP YADAV ASJ-03
UNITECH LiD.& CO, S0UTH
7 SAKET NEW DELHI
RAVINDER SINGH NEGI VS THE 01.07.2016 | DISPOSED OFF 33WERLG SH. SANDLLP YADAV A$J.03
STATE & ANt SOUTH
, SAKET NEW DELH!
DR, V.ICMEHTA VS THE STATE 18.07.2016 | DISPOSED OFF IIBER016 SH.SANDEEDP YADAV ASJ.03
S0UTH
SAKET NEW DELIII
M/S AVI DEVELOPER{INDIA)PYY 03.02.2016 DISMISSED 339%FR2016 SH RAMESIH KUMAR -
LTD VS MAHULIKA SARAF SPLJUDGE, CBI(PCACI)
M/S DEVELOPERS (lNDlA) PviLID | 03022016 DISMISSED 340HKR016 S5H RAMESH KUMAR -I
VS KAUSHILY _ SPLJUDGE, CBI(FCACT)
KARAN PAL SINGH VS THE § um: &| 10052016 DlSMiSSED 34112016 SH RAMESH KUMAR -1
ANOTHER SPL.JUDGE, CBI (PCACI)
PRASHAN t DAYAL VS STATE OF 03.03.2015 | DISPOSED OFF 3442016 SH RAMESH KUMAR -
DELHI i f SPLIUDGE, CBI (FCACT) :
! STATE VS Buoom‘l ARORA 18.04.2016 DISMISSED | 343FROLG i SH RAMESH KUMAR -] !
| SPL.JUDGE, CBI (PCACT)
PHILIPQ TOPPO VS THE STATE & 10.05.2016 | DISMISSED 344812016 SH RAMESH KUMAR -1
ANOTHER : SPLJUDGE, CBI(PC AL
]
D SMLRAINI SINGH PARAMAITANS @1 30052016 1 ALLOWED J4S/EF2016 SH RAMESH KUMAR -I |
GUDDIL SPLJUDGE, CBI(PCACT)
J5.S0NI (INSPECTOR, MCD VS 08.01.2015 DISMISSED J4B/FRU16 _SH RAMESH KUMAR -1

81. | NEW CASE NO- ’ CA NO 6472015

+

 ALLOWED

317/F2016
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90.
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96

97,
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BOS1/2016

NA

NA

NA
NA
NA
NA
CIS NO 80702016

CIS NO 824872016

CIS NO 825272016

CIS NO 825172016
; CIS NO 816212016

! 18 NO 806472016

C15 NO 815672016

LR NO JUQUIG

CA NO 3472015

(.I\ NO 26!201.:

C.A NO U.:IZO 16

CANO 2972014

CANO 022016
CANO 3572015
CR NU 1072016
CANO 4972016
CAND 1772016
CA NO 3112016
CR NO 2612016
CR NO 2722016
CR N 5512015

CR NO 3072016

CR NO 4672016

Sl’LJUDGb CBI (I’CAC[') 7

| sarE NCTOFDELHI L _
MANI RAM ‘THAPA VS DINSEN 10062016 DIMISSED
PARDASANEY e s
SMTSUMAN VS SIL KRISHNAN | 26.11.2015 UPHELD
e R S |
" RAVI SINGH VS AARTI 26112015 | DISMISSED
SURINDER KUMAR VS | 23012016 | DISMISSED
MADIIUBALA & ORS
" CHINDER PRAKASH VS THE STATE | 18122014 | ALLOWED
RANSIT KUMAR SINGH VS MEERA | 08.01.2016 UPHELD
~ DEVI B |
SUNIL KUMAR VS SUMAN 31052016 | WITHDRAWN
RAVINDER @ LILLY VS STATE& | 18022016 | DISMISSED IN
ORS 7 . DEFAULT
NAVEEN CIIUHAN VS RAJ KUMAR | 10062006 | DISMISSED
& ORS
MANEESIIA NAGI & ANR VS 21032016 | DISPOSED OFF
_PUNEET NAGI 1 = o
VAINDER SINGH VS SHOBHA 02042016 | DISPOSED OFF
SAEXNA& ANR
M/S D.K.ASSOCIATES VS THE STATE | 08.042016 | DISPOSED OFF
& ORS B 7
/S D.KASSOGIATES VS THE STATE| 08.042016 | DISPOSED OFF
& ORS i
RANKERS POINT & ORS ' 12102015 | DISPOSED OIFF
INDUSID MEDIA & " 11.04.2016 ALLOWED
COMMUNICATION LTD. VS M/S
ACNE DIGICOM BV [ LID,
SUSHIL IR, SAXENA VS ANIL 27.05.2015 UPHELD
'NARAIN & ORS

349/F/2016 SH RAMESH KUMAR -
SPL.JUDGE, CBI (PCAGI)
3SUER016 SH RAMESH KUMAR -
SPL.JUDGE, CBI (PC ACT)
351/F72016 SH RAMESH KUMAR -I
SPLJUDGE, CBI{PCACI)
35/FR016 SH RAMESH KUMAR -
SPL.JUDGE, CBI (PCACI)
354/F/2016 SH RAMESH KUMAR -
SPL.JUDGE, CBI (PCACT)
355/F2016 SH RAMESH KUMAR -1
SPLJUDGE, CBI (PCACT)
I5G/FF2016 SH RAMESH KUMAR -1
$PLJUDGE, CBI (PCACI)
I57E2016 SH RAMESH KUMAR -
SPL.JUDGE, CBI (PCACT)
ISWER016 SH RAMESH KUMAR -1
SPLJUDGE, CBI (PCACI)
350/F/2016 SH RAMESH KUMAR -
SPLJUDGE, CBI (RCACT)
360/F/2016 SH RAMESH KUMAR -i
SPLJUDGE, CBI (PCACT)
3GI/E2016 SH RAMESH KKUMAR -1
SPLJUDGE, CBI (PCACT)
36XE2016 SH RAMESH KUMAR -1
SPL.JUDGE, CBI (FCACT)
IGVEL016 SH RAMESH KUMAR -|
_ SPLJUDGE, CBI (PCACT)
364/E/2016 SH RAMESH KUMAR -1
SPLUNGE. CBI (RC ACI)
IG5/E2016 SH RAMESH KUMAR -1

SPL JUDGE, (.Bl (I’C A(..[')




an | cI1s NO 819772016

04, 7
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103.
104,
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107,
108.
109.
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112

113

114,

€IS NO 8343/2016 |

R0363422015
RO078442015
ROI08E72015
RO129752015
RO161702015
RO4(S972015
ROZ20992015
RO220982015
RO221012015
RUZ03602015
' RO304072015
RO385002015
0384982015
NA

NA

CANO 0772016

CR NO 59/2015
CANO 062015
CANO 33"2015
CR NO 2072015
CA NO 2L2015
CA NO D206
CR NO 4272015
CR NO 4372015
CRNO 4472015
CINQ 2572015
CANO 31/2015
CR NO 6272015
CR NO 6372086
R N 2272016

CR NO 2372016

CR NO 5872016

i
f

|
4
|

01.02.2016

DISMISSED

SMT. ARCH] BIIARDWAJ VS MANISH
KAUSHIK
ANIL NARAIN VS STATE OF NGT | 17082016 |~ -SBTSIDE -
( DELH])
KIRAN PAL SINGH VS THE STATE | 05.01.2016 | DISMISSED
SHYAM SINGH VS STATE 27012016 |  APPEAL
DISMISSED
HARBHAJAN SINGH VS INDERJEET | 02.02.2016 NA
KAUR
GUNITA KAUR VS DEEPAK 04.02.2016 SETTLED
BHAGWANI & ORS
HARISI KUMAR VS SANGITA 18022016 | DISMISSED
MANISHA VS VINIT KHARARIA & | 20022016 NA
ORS
ASNOK KAPOOR VS TIESTATE | 05032016 | DISMISSED
KIRAN KAPOOR VS THE STATE | 05032016 | DISMISSED
VEERAWALI KAPOOR VS THE 05.03.2016 | DISMISSED
STATE | _
DEVENDER DEV VS SANJEEY 1L.03.2016 | ALLOWED
ARORA & ANR
ANIL KUMAR @ ANIL BAKSHIVS | 15032016 | ALLOWED
SURINDER CHUG
MEENA RASTOGI VS M/SONE | 19.03.2010 NA
INFRACON PYT LID. )
SIDDHARTH RASTOGI VS M/S ONE | 19.03.2016 NA
INFRACON P.LI'D
AVI DEVELOPOERS LID. VS MADHU!  04.07 2016 ' NA
LIKA SARAF :
AV) DEVELOPOERS LID. V$ 04.07.2016 NA

KAUSHLIYA SARAF

J66/F/2016

3GTF2016

38.5/1' !2016

BAEROLG
335”-:120“3
3BG/ER016

JBW Fr2016

3ﬁ9f FR2016

SOVER016
A9UFR0IG
JOUFR016

JO8/E72016

397/F2016
J9UF016

400712016

J9W/ER2016

7 SHl. BHUPESH l(UMAR LD, JUDC:E

JQQFfJUlﬁ -

SH RAML'SH KUM.M{ -]
SPLJUDGE, CB[ (PC AC.'I']

S RAMESH KUMAR -1
SPL.JUDGE, CB1 (l’C ACH

SII BHUPESH KUMAR LD,JUDGE
CBIPCACT SOUTH DISTRICT

SH. BHUPESH KUMAR LD, JUDG!:.-
CBI PCACT SOUU[ DISTRICT

SH. BHUPESH KUMAR LD, JUDGE

CBI PCACY SOU Tit DIST [UCl

SH. BHUPESH KUMAR LD, JUD(:E'.
CBIPCACT SOUH[ DI&I'RICI

SH. BHUPESH KUMAR LD, JUDGE
CBI PCACT SUUIH DISI!llC’l

SH. BHUPE.SII KUMAR LD JUDG}:.
(.Bl PCACI sourn DlSllllC.l

Sl IJHUPESH KUMAR LD, JUDGI:.
CB! PCACT SOU'III DISIRILI

(.BI PCA(.I SOU I'tH D!SllU(.l

SH. B}IUPESH KUMMD JUDGE
CBI PCACT SOUTH DIST ll[CI

SH. BHUPESH KUMAR LD, JUDGE
CBl PCACT SOUTH DIS’ [RIC[

VSII BHUPESH KUMAR LD, JUDGE
CBl I’C ACT SOU ( ll DlS I RI(.I

j SH. BIIUPESH l(UMAR LD JUDGE
: (.BI PC AC.'I' SOUTH DISTRICT

| SH. BHUPESH KUMAR LDJUDGE
CB1PCACT SOUTH DISTRICT

SH AJAY KUMAR JAIN AST.02
soutH

SH.AJAY [(Ijl\:'lﬂll JAIN AS)-02
SOUTH




v ,T NA CRNO 152016 | PAWAN KUMAR VS PRADID KUMAR | 03, 072016 NA 401/E20106 SH. AJAY KUMAR JAIN ASJ-02
| SHARMA SOUTH
(6. NA 1 CRND 1672016 | PAWAN KUMAR VS MOHD. REHAIN | 08.07.2016 T ONA | 40uFR016 SH. AJAY KUMAR JAIN ASJ-02
SOUTH
17 NA CRNO 0672016 | NANAK CHAND SAINI VS BALIEET | 12.07.2016 WITHDRAW 403/F2016 SH. AJAY KUMAR JAIN ASJ-02
SINGH KHATANA SOUTIS
114, NA CRNO 1572016 | M/S UNIVERSAL BUILDWEL PVT §2.07.2016 | DISPOSED OFF A0AIFI2016 SH. AJAY KUMAR JAIN ASJ-02
LID.VS SHYAM SARAF SOUTH
119. NA " CRNO 1672016 M/$ UNIVERSAL BUILDWEL PVT 12.07.2016 | DISPOSED OFF AUS/ER016 SHL. AJAY KUMAR JAIN ASJ-02
LTD.VS SHYAM SARAF SOUTH,
L.40. NA CR NO 1872016 RAJESH MAHAROTA VS PIO 12072016 DISMISSED 406/F12016 "SI AJAY KUMAR JAIN A5J-02
L SOUTH 7
121. NA CR NO 2172016 V.GUNASHEKHRAN VS NARESI 19.05.2016 NA | A0TFR016 S, AJAY KUMAR JAIN AS)-02
KHURANA _sout
122, NA CI NO 2012016 SANAJY DHINGRA VS COLONEL 17.05.201G DISMISSED A0BFR016 SH. AJAY KUMAR JAIN ASJ-02
PREM PRAKASII SOUTH
123 NA CR NO 252015 ABID MALIK VS STATE 27.07.2016 | DISPOSED OFF AOY/FA016 Sil. AJAY KUMAR JAIN ASJ-02
SOUTH
i24. NA CR NO 1472016 VISHWAJEL L SINGI VS STATE 27.04.2016 ALLOWED  410/F2016 SH. AJAY KUMAR JAIN ASJ-02
SOUTH
125, NA CR NQ 1372015 MANISH SHARMA VS ANITA 29..05.2015 DISMISSED ALV/F2016 SH. AJAY KUMAR JAINASI-02 —
RASTOGE AND ETC 7 SOUTH
126. NA CRINO2772016 | M/S UNIVRSAL BUILDWELL P.LTD. 23.08.2016 WITHDRAW 41YF2016 SH. AJAY KUMAR JAIN ASJ-02
i VS BANWARI LAL SARAF SOUTH
127. NA CRNO 2072016 | M/S UNIVRSAL BUILDWELL PLTD. | 2382016 | WIT HDRAW 413/F2016 SH. AJAY KUMAR JAIN ASJ-02
VS SHYAM SARAF SOUTH
128§ ROIOISLZ01G | CRNODOZ2010 | KIRSHAN DUA VS TIRATH SINGH | 04.07.20i6 | DISPOSED OFF 43(/FA2016 SH.AJAY KUMAR KUHAR SPECIAL |
' VILAYAT SINGH JUDGE NDPS ACT SOUTH
1290 RO307302015 | CR NO 1772015 I SH. PANKAIH WASHIST VS STATE | 16.07.2016 ALLOWED | 43YFR016  SH.AJAY KUMAR KUHAR SPECIAL
[ ' ! JUDGE NDPS ACT SOUTR
10! ROIBZ0I6 | crNO MG | YIS A 1 VS GOV OF NCT DE H[T 18.07 2016 ALLOWED  « 4821720106 S10AJAY KUMAR KUHAR SPECIAL
. { ; ; : : JUDGE NDPS ACT SOUTH
131.| RO240062016 | CRNO 1072016 NISHA VS ASHOK KUMAR 19.07.2016 ALLOWED A3HER016 SIL.AJAY KUMAR KUHAR SPECIAL
JUDGE NDPS ACT SOUTH




